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New Delhi this the (/ Day of January 1997.

BOTi'ble Shri A.V. Haridasan, Vice Chairman (J)
Efcffi'ble Shri K. Muthukumar, Member (A)

0.A. No. 1251/95
M.A. No. 1776/^

Through Union of Indigi.

1. Chief Signal & Telecom,. Engineer (Nirman),
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (SW),
Office of the Division Railway Manager,
Northern Railway,
New Delhi.

(By Advocate: Shri P.S. Mahendruj Applicants
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Vs.

Jaiveer Singh
Son of Shri Hawa Singh/
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan).

The Presiding Officer/
Central Govt. Labour Court/.
Ansal Bhawan,
Kasturba Gandhi Marg/
New Delhi-110 001.. Respondendent s

(By Advocte: Shri Bharat Singh)

O.A.No. 1382/95

1.

2.

Chief Signal & Telecom. Engineer (Nirman)
Northern Railway
Baroda House

New Delhi

Dy. Chief Signal & Telecom, Engineer (j^)
Office of the Division Railway Manager
Northern Railway
New I?elhi

(By Advocate: Shri P.S. Mahandru)

Vs

Applicants

1. Shri Pala S/o Shri Chandu Ram
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/

IP Near Daga School/
, Bikaner (Rajasthan)

2. The Presiding Officer
Central Govt. Labour Court/
Ansal Bhawan

Kasturba Gandhi Marg/
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)

0. A.1384/95

1. Chief Signal & Telecom. Engineer (Nirnan)
Northern Railway/
Baroda House, -

New Delhi

2. Dy. Chief Signal & Telecom Engineer (S.W)
.  . Office of the Division Raiwlay Manager/

, Northern Railway
New Delhi

(By Advocate: Shri P.S.Mahendru)

Appliccint



Vs

1. Shri Sheo Ram

Son of Shri Sarjoo Ram
Railway Casual Labour Union (Regd. 33/69)
through Bharat Singh Senger Mahamantri
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer
Central Govt. Labour Court

Ansal Bhawan

Kasturba Gandhi Marg,
New Delhi-110 001. Respor-ier

(By Advocate: Shri Bharat Singh and
Shri Avtar Singh)

0.A. No. ]3B5/95

1. Chief Signal & Telecom Engineer (Nirmari)
Northern Railway
Baroda House

New Delhi

2. Dy.Chief Signal & Telecom. Engineer (S.W),
Office of the Division Railway Manager
Northern Railway
New Delhi

Apr J i

(By Advocate: Shri P.S. Mahendru)

Vs

1. Shri Phool Singh
Son of Shri Ram Singh

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court

Ansal Bhawan

Kasturba Gandhi Marg,
New Delhi-110 001. RespoiKient i

0.A..No. 1383/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway
Baroda House,

New Delhi

2. Py. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)
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1. Shri Baij Nath
Son of Shri Khilari > -u ̂  . ui-i , l

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan/

Kasturba Gandhi Marg/
New Delhi-110 001. Respondents

vu'

(By Advocate: Shri Shiv Avtar Singh
Shri Bharat Singh)

0.A. No. 1433/85

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House,
New Delhi.

2. Oy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway/
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru) /

Vs

1. Shri Shiv Vardan Singh/
Railway Casual Labour Union (Regd. No. 33/69)

u, through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan/
Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

^  • ^^(By Advocate: Shri Bharat Singh)

0.A. No. 1434/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Chief Signal & Telecon. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Af^licant

(By Adcocate: Shri P.S. Mahendru)
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Vs.

1. Shri Sanji Ram, Gangman
Under Permanent Way Inspector,
Bikaner Division, Northern Railway,
Charkhi Dadri,

2. Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan -ra 11th Floor,

Kasturba Gandhi Marg,
New Delhi-110 001. Responds

(By Advocate: Shri R.L. Dhawan
Shri Bharat Singh)

0.A. No. 1435/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

Shri Ram Narayan

Son of Shri Ram Gulam,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respondent;

(By Advocate: Shri Bharat Singh)

0.A.No. 1436/q$-

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

Dy. Chief Signal & Telecom. Engineer (S.W.;
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

Advocate: Shri P.S. Mahendru)

Vs.
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1. Shri Rajender Prasad
Son of Shri Jagar Dev/
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga Schoiol,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi—110 001. Respondents

(By Advocate: Shri Bharat Singh)

0.A. No. 1437/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi. ^

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

Shri Satya Narain
Son of Shri Rajan
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan) ,

The Presiding Officer,
Central Govt. Labour Court, . ^
Ansal Bhawan,

Kasturba Gandhi Morg, "
New Delhi-110 001. -- Respondents
Advocate: Shri Bharat Singh)

0.A.No. 1458/95 >

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
Ifew Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)
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Vs.

1. Shri Sita Ram,
son of Shri'Parmeshvrar,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court,
Ansal Kiawan,

Kasturba Gandhi Marg/

New Delhi—110 001.

(By Advocate: Shri Bharat Singh)

0.A. No. 1459/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway,

New Delhi.

(By Advocate: Shri P.S. Mcdiendru)

Vs.

1. Shri Shabir Ahmed
Seal of Shri Abdul Razak
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

Applicant

2. Ihe Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001.

Respondents

(By Advocate: Shri Bharat Singh)
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0.A. Ho. 1460/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(3y Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Nathu Ram

Son of Shri Ponchu Ram,

Railway Casual Labour Union (R^gd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

(By Advocate: Shri Siarat Singh)

0.A. No. 1461/95

1., Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.) ^
Office of the Division Railway Manager,
Northern Railway,

- New Delhi. Applicant

(By Advocate; Shri P.S. Mahendru)

Vs.

1. Shri Ram Prakash

son of Shri Nathu Ram, . ^
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

^  Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

(By Advocate: Shri Eliarat Singh)
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(By Advocate: Shri P.S. Maherdru)
Vs.

m

0.A. NO' 154^/95 ■

1. Chief Signal & Telecom. Engineer (Nirman
Northern Railway'

:p Baroda House,
New Delhi.

<- <-• c Tplecom. Qigineer (S.W.)
SfiS'oJ ?he Division Railway Manager,
Northern Railway, App
New Delhi.

an-

1. Shri Nizamuddin Ansari, Son
of Shri Jumma Ji Mian 33,^)
Railway Casual J,SLantrx,
through Bharat Singn ^Deny
Near Daga School,
Bikaner (Rajasthan)

9  The Presiding Officer,Sntral Govt. Labour court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

Re:oV)ondents

(By Advocate: Shri Bharat Singh)

n.A.No. 1550/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

o  rw Chief Signal & Telecom. Engineer (s.w. ■
mPS of thl Division Railway Manager,
Northern Railway, Api
New Delhi.

(By Advocate: Shri P.S. Mahendru)
Vs.

Shri Raj Dev,
Son of Shri Thag Bhagat, 33^^
Railway Casual Labour Union ^Rego. inu.
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

Respondent-

(By Advocate: Shri Bharat Singh)
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i  P-A. No. 1551/Q';

^  1.

Baroda House,
New Delhi.

Northern Rail,«y, Nailuay Manager,
New Delhi.

Applicant(By Advocate: shri P.s. Mahendnj)

Vs.

1- Shri Gopal Ram, Son
of Shri Narain Ram,

cS-S.S.-'
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 Qoi.

RespcMidents

(By Advocate: Shri Bharat Singh)

0-A. No. 1552/QS

NdrtLm'RaJ4yf'
Baroda House,
New Delhi.

N^rtSrn
New Delhi.

Applicant
(By Advocate: Shri P.s. Mahendru)

Vs".

1- Shri Paras Nath,
Son of Shri Ram Tirath

Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. '..he Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Ma'^g,
New Delhi-no 001. Respondents

(By Advocate: Shri Bharat Singh)

H
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0.A.No. 1486/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,

New Delhi.
Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Mohan Lai Sharma
Son of Shri Ram Swarup,
Railway Casual Labour Union (Regd. No. 33/69,
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. "flie Presiding Officer,
Central Govt. Labour Court,
Ansal Hiawan,
Kasturba Gandhi Marg,

New Delhi-110 001.
RespcMidentJ

(By Advocate: Shri Siarat Singh)

0.A No. 1487/95

1. CJiief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Tfelecom. Qngineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

!• Shri Radhey Sham,

Railvray toswial^L^our ̂ Ton (Regd. No. 33/69)
through Siarat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

s---"

2. The Presiding Officer^
Central Govt. Labour Court,
Ansal Hiawan,

Kasturba Gandhi Marg,
New Delhi-110 001.

(By Advocate: Shri Bhairat Singh)
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0.A. No. 1488/95

1. '^hief Signal & Telecan. Engineer (Nimai.)
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

.  Vs.

1. Shri Brijaf Nand, gQj-,
'  of Shri Jagar Dev,

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)

0.A. No. 1489/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

Shri Ram Bachan,
son of Shri Ram Das,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. Tlie Presiding Officer,
Central Gbvt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
.  New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Si>"gh)

Ji
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0-A. No.

I.

Ba roda House/
New Delhi.

^■' WfiS'S fhfn^ ' (S-W )North" n R^lwai:""" "onager, •"•'
New Delhi.

(By Advocate: shri p.s. Nahendru) Appliccan"

Vs.

1. Shri Ram Newaj,
son of Shri Suraj Bali

'  Sfral "/69)Near LgfschL;"®' "ahamantri,
Bikaner (Rajasthan)

The Presiding Officer,

Kasturba Gandhi Kara,
New Delhi-lio 001.

(By Advocate: Shri Bharat Singh)
Respondent?

0_.A.No. 1362/QS
Chief Signal & Teleccm k
Northern Railway, ' Engineer (NirmanP
Baroda House,
New Delhi.

2. ShS'S t^rDlvLr^T"; ""9ineer (s.w.
Northern Railway, ^^^^way Manager,
New Delhi.

(By Advocate: Shri P.s. Mahendru) Applicant

Vs.

I. Shri Sri Krishnan,
Ra°n Dharam Singh,

Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Kara,

"^-4 New Delhi-110 001.

•  C

■")

Respondents

(By Advocate: Shri Bharat Singh)
'• /t . .rr-  / d !

/



O 0.A,No^_1363^

1. Chief Signal a Teleec. fi>9lneer (Nxr^n)
Railway'

CnieJ.

Northem Railway/
Baroda House/
New Delhi-

2. Df. Chief

SSSr^H^il-V.
New Delhi.

/- . <;hri P.S. Mahendru)(By Advocate. Snri
Vs.

c^hri Rajender Prasad/ Son ^
3  Shri Mahavir ^o. 33/69)

Railway Casual Mahamantri/
through Bharat Sing ^
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
SntSl Govt. Labour Court,
Sirte^Sndhi terg, Respondents
New Delhi-no 001.

(By Advocste: Shri Bharat Singh)
O.A.No.J,104/^

^TliTef Signal s Teleoom. Engineer (mrmn
Northern Railway/
Baroda House/
New Delhi.

■  ̂ z Telecom. Engineer (S.W.)
2  Dy. Chief Signal Railway Manager/

Sfice of the Division Railway
Northern Railway/ AppUca
New Delhi.

cvavi p S. Mahendru)
(By Advocate: Shri

Vs.

1. Shri Ram Kirpal,
son of Shri l^gg^r^iinion (Regd. No. 33/69)Railway Casual senger Mahamantri/
through Bharat Singh senger
Near Daga School/
Bikaner (Rajasthan)

The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan/Kasturba Gandhi Marg/ Respondents
New Delhi-llO 001.

ari Bharat Singh)

2.
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0.A.No. 1612/Q5

1. Chief SignalrS Telecom. Engineer (Nirman)
Northern Railway/
Baroda House,

New Delhi, c>

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Balwan,

Son of Shri Harke Ram,

Railway Casual Labour Union (Regd. No. 33/69)
through Bltabat Singh Senger Mahamantri,
Near Daga School,
Bikaner (RajAsthan)

2. The Presiding Officer,
Central Govt"; Labour Court,

Ansal Bhawan^

Kasturba Gandhi Marg,
New Delhi-aLhO 001. Respondents

(By Advocate: Shri Kiarat Singh^

0.A.No. 1613/95

1. Chief Signal & Telecom. Fiigineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
^  Office of tfie Division Railway Manager,

Northern Railway,
New Delhi. ̂  Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

Shri Jagdish Ram,
son of Shri Ram Gopal, ,
Railway Cdmal Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Ragasthan)

,  (

2. The Presiding Officer,
Central Gcort. Labour Court,

Ansal Bhawan,

Kasturba Oandhi Marg,
New Delhi-^ilO 001. Respondent s

(By Advocate: Shri Bharat Singh)
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Norther
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Vs.
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ant
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O.A.No. 1615/95

1. Chief Signal & Telecom. Engineer (Nirman)
Nort hem Ra i 1 way,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway/
New Delhi. A^plicarv

(By Advocate: Shri P.S. Mahendru)

Vs.

1- Shri Hira Lai,
Son of Shri Ram Bahadur/
Railway Casual Labour Union (Regd. No. 33/69,
through Bharat Singh Senger Mahamantri,
Near Daga School■
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Gtovt. Labour Court/
Ansal Bhawan/
Kasturba Gandhi Marg/
New Delhi-110 001. Respondent

(By Advocate: Shri Bharat Singh)

0.A. No. 1507/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/
New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Ra-lway Manager/

^  Northern Railway/,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

Shri Ram Adhar/
Son of Shri Nankoo, . /^o\
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/
Ansal Bhawan/
Kasturba Gandhi Marg/
New Delhi-llO 001. Ret spri nts

(By Advocate: Shri Bharat Singh)
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O.A.No. 1508/95

^ief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Chief Signal & Telecom. Engis .eer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi.

(By Advocate: Shri F.S. Mahendru)
Applicant

Vs.

1- Shri Banta Ram,
Son of Shri Bisna Ram,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-no 001.

Respc»x3ents

(By Advocate: Shri Bharat Singh)

0.A. No. 1509/95

1. Chief Signal & Telecom. EIngineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,.
Northern Railway,
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Applicant

Vs.

Shri Bali Ram,

Shri Dwarika Pam, - ■Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)

T
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0»A. No. lSlO/95

Signal & Telecom. Engineer (Nirman)
Northern.Railway,
feroda H®use,
New Delhi'.

2. Chi^f Signal & Telecom. Engineer (S.W.)
M  Q't the Division Railway Manager,Northerm-Rai 1 way,
New Delhi.

(By Advocate: Shri P.s. Maheiidru)
j

Vs.

1. Shri Jia Lai,
Son ofcShri Chebu,
Railway-Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School, ^
Bikaner (Rajasthan)' -

2. The Pre^siding Officer,
CentraloGovt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

Res

Applicant

pondents

(By Advocate: Shri Bharat Singh)

ORDER

Hgnble airt^A.V. Harida^/ Vice Chainnan )(J)

All these applications are filed by the Union of
India challenging the Award/Orders of the Central
Government -Labour Court in Divisional Personnel Officers

Central .Industrial 'Triburial, Jaipur arJ Ors, SLP No.
20141/95. The Hon'ble Supreme Court has observed as
follows:
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"This Court in Krisluia_Prasad^^
r, Z 1^^y Printinq & Stationery J.T.Controller_PriTit3j]2^—-- roni-ral

1995(7)
Aaministrative Tribunal i^^tioniurisaicticn tn^entertain a^

^Snals' Act against =«ta/o^aer rf

^  rif the respondent-workman, i^e
r" bat b^^n uibeTa tbe Tribuna •

??lbufal since the sa^e has be^ upheia,
are not inclinea to interfere. The

SLp is dismissed"

2. Even though the SLP has been aismissea, it has
been observea by the Hon'ble Supreme Court that this
Tribunal has no jurisaiction to entertain the application a
against the awara of the Inaustrial Tribunal ana Ubour
court. Accoraingly. v. have to hoia that this Tribunal has
„„ gurisaiction to entertain these applications. These
applications are, therefore, aismissea leaving the parties

„ouia ta at liberty to seeb relief before the appropriate
forum.
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(K. Muthukuinar)
Ha±)er (A)

(A^. Haridasan)
Vice Cfiainnan (J)
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